In'the‘Central Adninistrative Tribunal
' Calcutte Bench

MA Ne,496 of 1997
(OA 1015 of 1997)

Present ¢ Hen'ble Nr, D. Purkayastha, Jucicial Nember

Hon'ble B.P, Singh, Administrative Nember

kKakoli Mondal
- VS -

Department of Post

For the Applicant : None

ror the Respondents: Mr. B.K. Chatterjee, Advocate

Heard on : 18~02-199¢ " Date of Jucgement : 13-02-1999

O DER

D. PURKAYASTHA, JM

None appears on behalf of the applicant. Ld. Advocate Nr.
Chaotterjee is present on kehalf of the respondents. So, MA is’

disxwanﬁgof fsr default of the applicent.
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( B.F. Singh ) : (D, PurkaYastha )
Member(A% . Nember(J)




